
ONAL LAW TRIB
MUMBAI BENCH. MUMBAI

C.S.P. No. 1073 I (MAHI/2017

SHRI B.S.V. PRAKASH KUMAR
MEMBER (J)

CORAM: Present:

SHRI V. NALLASENAPATHY
MEMBER TT)

ATTENDENCE CUM ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAI ON 06.12.2O17

NAME oF THE PARIIES: Grainger India Pvt. Ltd

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 ol tr,e Companies Act 2013.

S. No NAME DESIGNATION SIGNATURE

I' Uu^rr,r^l-nh' Q&Mit

ORDER
c5P 1073/230-232/NCLT/MB/MAH/2017

sd/-
V. NALLASENAPATHY
\Iembt'r (Technical)

At request of the p.rties, list this matter on 17.1.2018.

crl--u,tAllr,r

sd/-
B.S.V. PRAKASH KUtr,IAR
\lember (ludicial)


